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: NOTIFICATION:

Judicial Officer who retire on or after January 1, 2016, and whose
increment becomes due on the next day following their retirement, upon
completing one year of satisfactory service, shall be granted a notional
increment, subject to a vertical ceiling of Rs. 2,24,100/. This Increment shall
be considered as emoluments for pension pufposes only and shall not be
considered for gratuity,Commutation, and encashment of unutilized privilege
Leave.

" The benefit of this increment shall be notional from January 1, 2016,
to May 18,2023, and cash benefits shall be allowed from May 19, 2023 (the
date of the Hon'ble Apex Court Decisicn) Onwards."

This issues with the approval of Competent Authority.
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